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aeqey wgied : fadr § S@ aawa
g, &Y% Fgar g wfHe o Tad g 98

wAd & fan Fa17 g § \Ear § 48 9904

¥ A T {D AN ¥, wfHT AL TIE
T zgwr nefge fFar 2 )

It is wrong. 1 totally disagree with it.

afFq 37 uzinz &7 23 ¢ ar 1930e

ATFTT 39T |

They are bound to do it. That I admit.
I said it was wrong; it should not have been
done. I am not going io allow a discussion
on the question, This is & State Subjzct.
Now, Calling Attention. Shri Paswan.

( Interruptions )

I am not going to allow anybody. It is
so simple; whether you take it or not, |
shall be guided by the principles. 1 have
taken my decision and I am not going to
rescind it.

(Interruptions)**
MR. SPEAKER : Nothing. Not allowed.
(Interruptions)*=

MR SPEAKER : Don’t record, I am
not going to budge an inch.

MR. SPEAKER : Now, Calling Atten-
(ion. Shri Ram Vilas Paswan.

(Interruptions)**

Don’t record. I am not going to allow
anybody on this subject. Calling Attention
now—Mr. Paswan.

USA for purchase of sophisticated arms eic. (CA)

12.18 brs.

CALLING ATTENTION TO MATTER
OFR URGENT PUBLIC IMPORTANCE

Reported multi-million dollar contract by
Pakistan with Unite 1 States of America
for purchase of sophisticated arms and
ammunitions

SHRI RAM VILAS PASWAN (Hajipur)
gir, I call the attention of the Minister of
Defence to tne following matter of urgent
public importance and request that he may
make a statement thereon:—

“The reported multi-miilion dollar
contract by Pakistan with United States
of America for purchase of sophisticated
arms and ammunitions and the steps

taken by the Government to meet the
situation’.

The Minister of Defence (SHRI R.
VENKATARAMAN) : Mr. Speaker, Sir, I
share the concern of this House on the
massive arms build-up in Pakistan with the
assistance of the U.S.A. and some other
countries.

(Interrupiions)

st At awrst (fFm) o weae
AT, AT SAIZT ATF A7 & |

WEGW HEIAY © AT AIE H1F HIET |

oY wITT g ¢ oreTe S, fewm
222 & AFA |

MR SPEAKER : There is no point of
order; there is nothing to discuss.

Now, Shri Ram Vilas Paswan.

1 v faew| nieaE o sEaE o),
7 Fé7 gar g

**Not recorded,
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qeq Wgtaw : ATT AL AT A
fFeqardy g 7 |

st T faera qr@eEm & A1 Y9 F
(saaum)
(Interruptions)**

MR SPEAKER : Not allowed. I have
not allowed Mr Vajpayee.

I am firm on my decision. I will stick to
it.

(eaawta)
aifao  arEa, afz

WERE HE
FIFAT & 7T |

(zamema )

SHRI M. RAM GOPAL REDDY
(Nizamabad) : Sir, the Minister has made a
very con.prehensive statemcnt. He is keeping
the interest of the country at heari. His able
major Mr. K P Singh Deo is assisting him.
He has assured the country tha! there
is no danger from Pakistan to the security
of ihe country,

=it T1R fam@ qraam - & F7 Fiar
BI3T & HATST H ATAT T ATIFHT F1H 2 |

- (EmEEE)

weue wEYEm @ 951 AT Hlaqie &t
TE AT |-

SHRI RAM VILAS PASWAN : It is
your duty to bring the House to order.
What can } do? I don’t know what the
Defence Minister has stated.
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(sqaYT)

geas wgieg : AT Ieel AT Fq-
JI% FT T2 |

L L L L R
qEqY WEled : TEL F160 |
(Inrerrupn'bns)**

MR SPEAKER : 1 will not allow. Not
a single word is to go on record because I
have not allowed anybody. I will not allow.
I will adjourn the House for ten minutes.

12.23 hrs.

THE LOK SABHA THEN ADJOURNED
FOR TEN MINUTES

The l.ok Sabha re-assembled at thirty-nine
minutes past Twelve of the Clock.

[MR SPEAKER in the Chair)

uF RAANT q3TF ¢ dEAF ST, F4AT
HAAT ZAT & 7

qEqH WEIAW © TAIAT KT AT HAAT
211 £, dag aser g giar g 1 fasdgw
uTATITA ®Fer &1 WfeT #I7 T S

arg A199 IS 2, 39 97 fa=wre w4

Y YW HIAW AEA  (F2AT) ¢
fergea & wmaEl & Ui 4 AT
=1fgT |

Heww wgtaw ;- AAT ST W, atrq W

**Not recorded.

—
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2 stz 38% @Y & A famwe Gaan
FT AT |

SHRI1 RATAN SINH RAJDA
(Bombay South) : The reply given by the
Defence Minister was inaudible.

Hea@ WEET | AT AT HI9HT
AE -

(z@aeT)

Y RAITTR AWTSr ¢ HEAH WY,
fraw 222 & #awa &7 sngwr  faass
fzar & 1 #a iy MiFaT MET 9 4T
e foar ar zo gare F1 as f& =0
garan fag a3 wafr g€

weaet wgvem - 6 F@r amT ge ag
il

57 HARIH GmISt . HATHITEATON T
I AIFAIIZ FT1 997 aF A7 F1 |

Aay : wEreg 317 famsv @ {fqo
q 3 9T

=it mea fagret aiwaay (7€ faet)

gz Mfaaz = fasmifasrs &1 arwwr
-

RETE AETY : § 39 & 7 |

sl AN FATA (ATH) ¢ HeTH
TEI33, 98 A (9 wng & & qnaEr
JAT qFHAT "1 (sgagm)

Heay Aglaw : Agi w19 §1 fewww
a1 @1 ¢ | 1 feawa a8 &t w1 §w
A8 & 3 13T w7 |

No; nothing has happened. There is
nothing on record here.

fazrarfasr

W1 HARW  amTE
Fr |

sophisticated arms etc. (C A)
yea wgEg : ¥ Iy, S99 |
222 ¥ faar g, 33 9 fagre &, fe
AITHT ATTHT |

The Minister of Parliamentary Affairs,
Sports and Works and Housing (SHRI BUTA
SINGH) : I have to make a request. Now
that we have already consumed so much of
time to-day in business outside the agenda
paper, I would request you kindly to forego
the Lunch Hour, and continue the business,

st AT qmE o AT A g
T3 1 a1 a1 =i fgay g3ar )

weasd  wglgm : AE0 A1 faar
ST |

I hope the House agrees.

SEVERAL HON. MEMBERS : Yes.

12.43 hrs,
[MR. DEPUTY SPEAKER in tie Chair]

" THE MINISTER OF DEFENCE (SHRI
R. VENKATARAMAN): Mr. Speaker, Sir
I share the concern of this House on the
massive arms build-up in Pakistan with the
assistance cf the USA and some other
countries. Arms transfers under the foreign
millitary, sales programme of the USA are
at rates that are substantially subsidised and
money figures publicly quoted in this
context are likely to be much smaller than
the real value of arms that Pakistan has
been receiving from the Unites States. We
have also reason to believe that with a part
of this aid package, Pakistan has already
acquired sophisticated weapon  systems
including some F-16 aircraft, missiles,
guns, radars and other offensive equipment.
Several more are in the pipeline.
Government have also seen reports that
some of these newly acquired sophisticated
weapon systems have been tried out in the
recent winter military training exercises in
Pakistan.

2. Government have viewed with
deep concern the recent press reports
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on Pakistans bid to acquirc medium
range air-to-air missiles systems
for their F-16 aircraft. This has to
be seen in the context of other acquisitions
such as the F-16 aircraft, air defence
systems, naval and air missiles, night vision
equipment, armed helicopters, tanks and the
very latest communication systems. Such
massive induction nto our sub conlinent
can only give new impetus to the arms race
and heighten tensions in the area,

3 In quantum and sophistication all these
acquisitions are far in egcess of Pakistan's
legitimate defence requirements. Induction of
all this sophisticated weeponary and systems
in this small time-frame is being sought to
be justified on grounds of meeting a possible
threat from or through Afghanistan, Hon’ble
Members would, however, sce that a bulk
of the equipment being supplied would
prime facie be unsuitable for deployment
against Afghanistan. Our experience since
Independence has been that arms acquisition
by Pakistan has invariably resulted in their
use against us.

4 Honible Members are aware that
Pakistan has been vigorously pursuing
efforts to achieve uranium c¢nrichment and
spent fuel reprocessing capability. Govern
ment have now noted with concern the
recent media reporis about Pakistan having
attained the capability of production of
weapons grade enriched uranium. This will
have scrious security implications which
Government cannot ignore.

5 The adverse impact all this will have
on the process of normalisation of relations
between our two countries has been clearly
comzeved to the Government  of the USA
and Pakistan, We have ulso made it clear to
Pakistan that while we accept that country's
sovereign right to acquire arms for self
defence, we cannot but feel decply disturbed
by the acquisition by her of weaponary far
in excess of her legitimate defence
requirements,

6 I would like to assure this House that
Government are fully alive to the gravity of
the situation and have initiated all necessary
mecasures to ensure that our armed forces are
adequately equipped and fully prepared to
meet any threat to our security,
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st T fasrq qEam @ SUTEAE
qEIT, H1AGH AN qeq &1 HEAW
fany qv azi =91 #x @ &1 arfesqra
W17 Zo mHo Mo & AT 7T AT FI
FmrgAr 470 g warg afew g IE
UWNET AT AT A HIET q AT
Farrr 41 fx qrfEsa 3 FRAFT F1 g9
wfafady «fr 2 &1 2 1 99 sfafaet & Tea
gadaT, mfsear & gard wgE M
FEIE &1 394 W A1FITFAT 757 9T
o awar g afs 7z 37 wfafadr 39
fae 7% 2 a1 zawr maaw & fya% fac
az aAIE ar, z feaq g § 3a®0
T TR T 2 3AT Ao qifargm 9
FAAFT AT 977 Z 1 FI F, ZIAT T
SIS &1 519 39 & fao qudsr a1 gud
n ft wrfeEearT &1 99 T FEEar A 98
a1 98 39 ¥ 987 fgasar . 74 q9g13q 9
gt wgr 2 fr qifseam &1 o%-16 T@TE
50 & smar fas w2 afz  snamawar
g3t a1 w17 Ffr fzo s o afeEs, avER
7 #a1 2 fF g7 g7 afezwiw 7 39% fau
a7 2 owAT 1 3 & Sr-drT arat #y
SAAFTEN AT AIFAT | 2 fFqeqar &1 o
Afq #, 3% srare 9T e fErar |
fFTa swrqm 9% 1 FUFET 2 | T J40
FIZHY gF gUWET 99 wr & fF ¥ @ar
gzitfEaar, St snaFr ge-faedear &
Afg & etz wig faaar 3979949 7, 3q40
gz 994 A1 FAT ATFAT | 9 F1L07 & f
AT F qMFT FGHAT FIT F AT I
qrf@sars TT FEadr i F1 gTdT TSI 3
A2 HIX EUA F U F A1FHE A
g 1 Fzf 3 faw stq w@r & | ewmfaegE
g forar a1 @9 aqIq gO g, IABI A
AN | T LG ¥ W T FETAAAA
Sizfaa &, 98 a8 ATYAY | A q 93 A
a1 AT IFH ARG F AT TIA
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FRAAIEAT | qifEEaE &Y g ® oSN
AT 1Ay yfaar & zafam smoay w1
AA-UATZAAE A7 QYeasT 3 ag |/aw
¥ 2 Y AT gaT qrad  dgl argdl g
fm smast qzfaeger srestaa et Aifa
JT 91T | gHIR T A7 F1 wgq o 29w
a8, & gw yzfavgy & Javdq € drer
qgd waLs aaq "7 faewmeqr sy Jq
M7 a7 M &, 9§ ¥yagT 7§ Fdr
e f& aF carar ary agar & 71 g9 CAnEr
aErfzFAT & azar 2 g Al
wgrarfaaat &1 grad £ 1 @9 AR T
qr3T “Fgar g &1 <faar W sqAr cgrar
qzET 8, A7 A Tz oAtz A
gadwT & sadsr 9 qifeeam T a9
aar faan & zafed dMiar a7 ¥ oy
BHIN AEMAETT § 3gar T&d7 g 1 4l
qiffEra § 99AOF 98 F8 FL ATG FL
& =fF gemfaeam 7 <faar w1 a9 gar
gar 2 zafag gn arfseqm & 39 FFam
S g 1 F1ET Y FIAT H AT FT JHAT
g1 aTH1 g, A< o1 g 3 fega s
gt fafed @ &9 £ I 9L &
ST g OqFI g |

zafay sgr &7 937 F20 AGHT AT
qifast @ 3a% aga i gura daar &
RN &, Ig7 & AT WAT ATAFA T H
HT Q &, &9 Fadr g aF 93 FWFH
g g &, gardy gAY wfFq & A&y aqn
ST gaiR qra Yfeaase  ag 39 A9A g,
ZATY &I agq asit § ag w@F &, 00
FT @ 2, afea fwT oY sra st T &
foa awg & gfamz Fr dregaqg 7 @ &
Ia¥ gFEA H gT  FIB AN ST |
qT za A9 g 39 afsgar ¥ fAgeq &
fao stz srqr Gegas &1 waga 7 B
@ gAAFT F f@aars F q9F! g grAqT

_—

sophisticated arms etc. (CA)
Fgfqare T qEN IR A ®G Y A AT
WY ¥ F 1 gd S FEd 2 F ey awga
gl, ZAT9Y widq asga 1

Y 9 faT ggar gw "AgAT R
T T qZ AU AT & | ST HIFTS A
FFZITT T HE AT, IHIL 2T & 500
femtzs &1 g0 a7 gewa  fawrare
EHIX T FT AT 3, 7 & Iaar g q3
aqritT 3, 157 Aewa AwEEr & qgar
FIEI & 1 ATY I 9T @I g T4T AT
g7 F1 997 T {594 sma @@y #@ e
1T | zgfaa sEaq fAEE ¥ o A
it fafazdr g9 Far @@ 7 g+ faqar
wzeg gra1 Fifgd A1 faqar sasr agEn
F1fed F97 ITFT AT F7 91 G 27

T g7 ¥ GI9YEW AI9EE & .
WIH T qHIT & 19 7 2 | it Far
g AT 77 771 & 1 76T fggEam a1 ey
AFAT IFT A1 AT ATAFT &, HAT FqHal
q FJETE FAIAT 21, 97 AAFKT FIAT  qGgar
8 | 34139 A8 & 91 FH & foad
feda & sfezstor & 39 S5 HY g0
FT q199 K¢ I0a fAFar @ & Ay 7
FAIL ALY AT FT FAT AL 2 AT K e
AEWT (91977 747 91 ar gwa agr d@r
AT ST SOATAT FAT AT 4 1 739 9gar
qg1d EAFI HEAA fAwrare § gar 4r
AT a7 feegem 97 3aT agrd Ay 4y )

MR. DEPUTY-SPEKER : Without
rounding the tip, if you want to go straight
from Bombay to Calcutta, you must have a
Sethu Canal, If you have thai Sethu Canal
you can do so.

ot T fama qEaw 3 § 53
N E ) FeT AT Er g fF H feed f =g
@I g, A9 A9 1 T F7 7
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FifF ag @ AT FHE-ARIH F
qraAT 2, T9H F1g FIET g7 & Al
g ar fager 7Y fq a1, gark amd wsdia
#Aifa &, 7 37 qur a1 Afg & 7 37 987 A
Afg &) R AT H gw WA &Y W
¥ oeq W@, UF-GIL F JFAEAT &G
@ affa szl a% fodhe i o39zds
Uhag FI FANAT 2, g9 A@d 2 fF 9
TH F AT OF g HI17 FF A 3 F A9
FIE @A IeTA AT & W A 2T F1 OF
eg Afg AIAFT AT HIT F@SAT T
fao gz sarg fHar 2

gz ata g8y 2 f5 wodtg gfezgm &
gear ¥ Ffeewmr & ar uizfas cargz
AE | T g8 qWF A7) 7 fF A w17
g9 AT A8 F1 UGACTH FL A5 T FAT
qZIET § A1 HEAT A7 FET fF
fom g7z & a1 wzmmfEAat ¥ a9 779
w1 730 F =7 w0 7T wErufsAE A
ggar a1 @1 g #@YT At wr faarsgEr
THae WITH 9% 74 a1l 2, feegera A
FI7 37 H2U @ &, A fafeq 3=z
FeealT Aw 3 feuqd oA =343 7 fgv
Tqr 2, FA1 QT A 395 fqg qd a0
¥ 27 #ar gw goq1 qifadr w0l
yuedz A Aga ¢ ! osmbiwr d oA
avg speea w1 fegfa e 21 7€ 2,
FqT ITF! UFT FT FFAE | AT UF
ard #81 £ & gaa arfseam oitv swfan
F1 a1 Faar fzar 2 & gn FAiaT T
FOT | 28 WY a2 fF gafd a8 #
aifed | gw gg it wrAa 2 fF v A
T AT GAIR FA7 I AT FSTAAT ar
Zw saFy i@ fAFEa 0 417 2qrdt 2941
gaar gt =rfzy, afEs e2fawa arge
Y Zrar Trfgd, #1€ 39 gzaT #1999 97
% Agt w@ar wigar | fgegEaE & g
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fe gaR 97 ¥ fgar 93 sirg, qrfscaE
Al A s & sud gx § gufvar
HIFT 2 MY, FETfFAEAT 3 A9
Vign % wif =gl oy oow
X H I3 T\ AT 939 HIHA A7 AT ARA
af&T sFHT g5 FHT F1 Frfaw FT @
&, & 9war § qrfesaia & qreT IaE!
AT AT A5 21, 3T AT 7 9% Lo
UHo Uo FI AZZT AT §€I &I, d IqH
gHFT gFradr Fvarg var feafy 7 &
sAqr Figar f& gvaw § 71 229 an
FT 2 T ALY ! UF qFE T4 ER GAHR
qUFEFE A7 gufEr F1 7 qF57 & A
gn g qig g zfarar &1 o wzar =Jfed
gg W@ 2 f& weras gz avaes &
qiffeara & FoA EYS AufeE Fad
1T Tforar soAY wYT w1 awmfasaE A
ger = faa urvg 97 At grEw §I W@
e, Ag FUF WG wEr § A7 F@EAl
FIEAT Azt 7z W T1aq1 g fF qwr?
QA FIAA FI AAGT FA ) fzar ¥
FIHAY FTAITE &7 WY & AT J0 AT
7 ga ¥ FeE & fao g 7 w0
fara atsrar Fare #9127

SHRI R VENKATARAMAN: At the
outset, I would like to thank Paswanji for
the re-statement of basic principle that
whatever the differences internally amongst
ourselves in respect of economic
and other issues, sofar as the defence and
the external affairs of this country are
concerned there is perfect harmony and
understanding among all Members and
sections of the Honse. Such a re-statement
will strengthen not only the Government of
India but also will instil some fear in the
other people that they cannot try to play
politics by taking advantage of internal
differcnces.One of the things which erode
national strength is the weaknesses arising
from the differences within the country,
But once the enemy knows that whatever
the differences in respect of other matters,
so far as defence is concerned, the country
will stand solid together then they will think
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many times before they engage themselves in
any misadventure. ] am very happy and I
am gratcful to Paswan Ji for restating it
from that side of the House,

13 hrs.

The points which Shri Paswan Ji has
raised are certainly well-known, Far
instance, Uniied Statss is said to have
obtained base facilitics in Pakistan and also
in certain other countr.es. This has been
officially denijed by United States. Yesterday,
in the course of the debate, the Minister
for External Affairs very categorically
stated that they had taken it up with that
Government and they have received
answars categorically denynig that any bases
have been secured by United States. Whatever
the assertions whatever the denials, so far as
the Defence Minister is concerned, he will
always have to take note of the possibility
of such a threat emanating in these quarters
and, therefore, has get to be prepared.
Therefore, my approach to the question is
whether they have bases or not, whether
they have got these or not I will have to
prepare my defences in a way taking note
of the fact that if they had the bases what
would be our answer to the point.

I can only say that the Government
have taken careful note of the various
media reports that have appeared and we
are now trying to fill in such of those gaps
which we have seen in our defence systems.
For instance, we are now Improving and
increasing our naval strength, we are
increasing our submarine strength. If bases
are got in other places, then it cannot be
met by any other method than through a
fleet, the navy, the submarine and all the
defence cquipment associated with that
Government have taken measures lo acquire
sufficient navel power both for surveillance
as well as for strike in the event of any
misadventure. I am sure this will be suffi-
in the country
about our preparedness in respect of these
bases,

The second point which my hon. friend
raised is with regard to F—16 and more
F—16s which they are getting. It is true
that F—16 is a very agile aircraft. It has

sophisticated arms eic. (CA)

the capacity to look down and shoot and
look up and shoot, it has a low flying
capability and therzfore, this is one of the
sophisticated aircraft now in use. As far
as India is concerned. It is not that our
defence system is in any way inferior merely
because the other side has got F—16 or one
particular type of sophisticated aircraft.
The Jaguar as the hon. Member knows, is
a deep penetration aircraft and it has a
very importent role to play for deep strike.
We have the Mirage which has equal agility
as the F—16 and we are requesting our
Soviet friends to give us an improved
version of the MIG which according to the
military journals is far superior to the F—16
class.

AN HON. MEMBER : How much of
MIG 29 ?

Shri R. Venkataraman : I can only say
improved version of the MIGs the numbers
I myself do not know, We are asking for the
improved version of the MIG variety and
according to the journals who do comment
oa the various aircrafts being used by various
countries in the world they are said to be
superior to the F-16 and the Mirage.

Therefore, we have adequately taken eare
of it,

So far as artillery and the ground force
of the army is concerned, our tanks are far
superior to the tanks of the Pakistanis. Our
weaponry and our systems are very good.
Therefore,ithere need b: not any apprehension
in this area also.

1t is true that the Indian Ocean has
become a hot-bed of super-power rivalry. In
fact, the whole of the Indian Ocean is today
riddled with submarines, frigates, battle
ships and so oa ftom many countries, not
only the two super-powers, but so many other
countries like the United Kingdom and
France.

So far as our position is concerned, we
are a defensive force. We have no intention
of attacking anybody or engaging on any
offensive ourselves. All that we want to do
for our defence is to see that we cquig
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adequately to see that our borders, coastline,
economic interests like Bombay Hign, off-
shore territories like Andaman and Nicobar
and Lakshadweep islands arc  fully
protected,

I am glad that the hon Member went
to Andamans. He must have heard that we
are taking steps to build defence in that
arca, That is now being strengthened.
Andamaa and Nicobur Islands wiil have a
nucleus of defence forces.

The question of approach from west to
east around Sri Lanka nhas also been
engaging our attention. There are two or
three proposals which Government are
examining at this time. Oa: proposal, as the
hon. Deputy-Speaker, said, is the Sethusa-
mudram project, cutting the isthmus at a
particular area so that it may g.wve access.
The second proposal is to deepen the Palk
Strait and allow our missile boats w0 go. It
will not be possible to take big carriers or
even Rajput class battle ships,; but it will
be able to carry missile boats, which will
have very fine siriking cipability. This is
one of the things which we are considering.
There are number of alternatives which we
are looking into. The hon. Members know
that it invovlves enarmous cost. We have
all the time to go on balancing bzstween the
urgency of our nceds and the cxpenses that
may be involved in it. So, we are taking
note of it and we are examuning this
aspect.

I think 1 have covered all the poiats he
has raised.

MR DEPUTY—SPEAKER: He 15 also
satitfied. He is never satisfied when a reply
is given. This time I find he is very mucnh
satisfied.

SHRI RAM VILAS PASWAN : I made
a point about wusing moral pressure on
both the super-Powers.

SHRI M. RAM GOPAL REDDY : In at
small and concise statement the hon.
Minister has given all the facts and figures
and he has given the assurance to the nation
that there is no danger to the security of
our country. Fortunately, we have got two
Generals. Actually, the hon. Minister is a
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freedom fighter and a general ; he has grown
with the frcedom movement, The House has
got tremendous faith in  his leadership. The
other Genezral 1s the actual fighting Genenral,
who is assisting our Minister, We have
visited Ladakh and other areas. While we
have gone only upto 11,000 ft. the Minister
has gonec upto a height of 18,000 ft.

And there he did not use even oxygen
also. That has boosted the morale of our
Jawans and our people there.

Stir, the only eye-sore to Pakistan is that
we are prosperous and that it wants to
destroy our prosperity and divert out funds
to defence preparedness. Now, it has got
the enriched uranium. We have already
cxploded atom for peaceful purposes and
now we ars using it for cleciricity and other
welfare purposes of the State. Now when
Pakistan is embarking on atomic bomb, I
would like to know whether the Government
of India is going to change its attitude and
also its policy in this regird. If the Minister
does not want to make any statement, [ am
not going to insist on it.

Sir, the statements made by Pakistan are
all innocent type of statements, but actually
they are not innocent. They have a deep-
rooted conspiracy. In our open-heartedness
when we had captured 7,000 kilometres of
Pakistani land, we wvacated it as a friendly
gesture. We had captured one lake
Pakistani  Prisoners of  War and
nave honourably returned them back. In
soite of this, Pakistan is harbouring ill-will
azainst our country We have shown our
friendly spirit to them. And then Simla
Spirit is there and other ‘spirits are also
there, but I want (o know whether they are
actually working towards that spirit or not.
We should not be deceived by the statements.
We want to know what concrete steps the
Minister is going to take against Pakistan‘s
designs  Unfortunately, America, which once
upon a time was helping us with food and
also when China attacked us, had come
0 our help, but now I don’t know why has
suddenly changed. Sir, we are the bigge:s
democracy and America is the oldest
democracy, In spite of that America is not
supporting democracy. It is supporting all
dictatorships throughout the world. I would
like to know whether on such points eithe
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our Defence Minister or our Prime
Minister had discussions with
Mr. Reagen and his Administration. Can we
not tell them point-blank that they should
not interfere in this manner in their internal
offairs, Thousands of crores of rupees we
are spending for dcfence. Of course, it is a
nacessity, It is not because we need it for
attacking. If we had any design of acquiring

lund of other people, we would not have vacated

the land of Pakistan which we had captu
red in the last wars That has not happened
once, but twice or thrice Now, We have to
take precautions. And Pakistan should know
that we mican business. This time if at all
it attempts in any way against us it should
get a suitable reply from us.

The only threat is to the Bombay High.
It is an eye-sore to them because 1t is
giving oil to us and the country is going
to become self-sufficient in oil. That is a
heart-burning to Pakistan and to other
nations also, because already we have
achieved self-sufficiency in oil. That is an
eye-sore to all these nations which do not
want to see us prosperous. In spite of our
problems and in spite cf our population our
country is becoming prosperous and we are
in a position to defend ourselves against any
power,

Sir' I congratulate the Hon. Minister for
having made such a mnice statement. Our
country is safe in the hands of Mr.
Venkataraman and our Prime Minister,
Shrimati Indira Gandhi.

Sir, 1 have mentioned about the Bombay
[ligh where we have struck abundant
quantity of oil. We are further cxploring
it. Now, they want to barm us. So, I
would like to know from the Hon. Minister
how he is going to defend our installations
which are within the easy reach of
P akistan?

SHRT1 R. VENKATARAMAN : Sir, I
thank the Hon. Member for all the
compliments he has showered. The only
point which requires any explanation or
clarification is the question which he put :
Whether we had taken up this matter with
the United States of America? Already the
Prime Minister has taken up this matter
with the United States of America and said
that the induction of sophisticated arms in
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this neighbourhood poses a security problem
to us. It is not done in any other way. It
has been done through diplomatic channels
as it is usually done.

It is not as if the other Governments do
not understand that induction of these’
sophisticated arms, cquipment ete, will
necessarily cause scme sceurity problems to
the naghbours. They arc not such innocent
or ignorant people as not to understand the
consequence of what they are doing.

So far as the general defence is
concerned, I have already explained that on
all the three arms we have strengthened
ourselves and the process of strengthening is
a continuous one, and we shall continue to
do it and we will sez that the defence of the
country is maintained at the top level at all
times.

PROF. SATIFUDDIN SOZ (Baramulla) :
Mr Deputy-Speaker, Sir. I am decidedly
against violence, and therefore this, arms race
at global level has always pained me. But I
feel relieved, our country stands for peace.
But this does not mean that we shall
not have adequate defence preparedness. We
have professed peace. The Prime Minister
and her coliegues, particularly the Defence
Minister, have expressed their opinion on
issues relating to the one that is being
discussed here. But I feel that for the first
time the Government of India is required to
pay rather full attention to the problem.
The hon. Minister has explained in the
statement, he has agreed that Pakistan has
acquired sophisticatea weapons. So far as
bases of Pakistan are concerned, I do not
think our hon. Defence Minister is yet sure
about these bases (hat Pakistan is going to
offer to America. But he has risen to the
occasion; already, [ fele. He asked for
increase in the Defence Budget by Rs 4%0
crores, although that is not a very big
amount so far as defence is conc:arned,
because Defence would carry the first
importance. But I congratulate the hon.
Minister that he has succezded in getting
more funding for Defence. I also congratu-
late him for the concluding part of the
Statement that he has made here. He says
therein :

< T would like to assure this House that
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Government are fully alive the gravity of
the situation and have initiated all
necessary measures to ensure that our
armed forces are adequately equipped

and fully prepared to meet any threat to
our security.”

That shows that we are preparcd to meet
any challenge. And this assurance is very
good, I will never ask for any detail because
there are thipgs which should not be put
forth in discussions in this House. Some
details he can withhold.

About supply of sparrow missiles to
Pakistan, I feel the Government of India has
definite information to this effect and
Pakistan had already possessed F-16s. That
poses a very great security threat to us unless
we respond to the situation. Our Indian Air
Force needs latest version of combat aircraft
and that is particularly necessary, as you saw
in the war between Syria and Israel the
MIG-23s got destroyed and now you are
thinking of obtaining MIG-29, and subs:-
quently you will try for MIG-31. Whatever
you do, you have to ensure that you are fully
prepared to defend your frontiers, be 1t
Navy, be it Air Force, be it Army, every-
where you have to be prepared. But I feel
America has got a protext, in that it feels
that Russia is present in Afghanistan,

I personally feel, it is only a pretext
because they want their allies everywhere
and they are in search of satellite etc. But
so far as Afganistan an is concerned, our
Prime Minister has on a number of occasions
politely, but firmly, told friendly Russia that
India has not appreciated its presence in
Afganistan.

Why I brought in this question here is
because I fecl that on the question of bases
in Pakistan and other allied matters
acquisition of Sparrow Missiles and other
sophisticated weapons, may be, they possess
many more weapons which we do not know.
Our hon. Defence Minister may also not
know and if he kmows he may not
tell us, 1see a ray of hope-perhaps, next
month we shall be having negotiations with
Pakistan on the question of bases in Pakistan
and we can bring in other factors such as
lethal weapons, There-in lies my question.

MARCH 7, 1984

with USA for purchase of 388
sophisticated arms etc, (CA)

I personally feel that Pakistan should see
reason come forward for friendship with
India,

It wants a lot of funding for its
devclopment, It did not have land reforms
of any kind. Pakistan certainly wants to be
on the industrial map It wants a lot of
money for industrial development in that
country, Therefore, it must live in peace with
India. Pakistan belongs to this cultural
scenerio. The sub-continent is the same, has
been the same and Pakistan is a part of this
cultural scenerio Could the hon, Minister
say something that when the negotiations
are held with Pakistan that we shall be
trying in that direction. Not that we shall
be buying peace from Pakistan, because the
hon. Minister has assured the House that
we can meet any challenge, be it Pakistan or
be its supporters.

We also require to grow richer and we
also require to establish the Socialistic
pattern of society. We also want to respond
to the situation wherein we find people in
want misery and poverty. Of course, there
i1s poverty line and there are people. a great
chunk of people living below that line. So,
we also require peace. When our Ministers
have negotiations with Pakistan, will they
try this time rather effectively to make
Pakistan understand that it is to that
country’s advantage and to our country’s
advantage also, if we live in peace and if
Pakistan takes positive initiative towards
peace.

SHRI R. VENKATARAMAN : The
relationship between India and Pakistan is
one of cordiality even now. In fact the
joint Commissions are meeting and
continuing dialogue takes place. It must be
very clear to all the wourld that India has no
territorial ambitions of any kind. India has
pnot launched on any war in which we have
acquired even an inch of extra territory to
ourselves. In fact, it was pointed out by
Shri M. Ram Gopal Reddy that we have
given up areas under Simla Agreement and so
on. Therefore, it must be clear to anybody
that so far as India is concerned, it has
absolutely no territorial ambition of any
kind and it will not launch on any mis-
adventure, I would call it for making
territorial gains. It is the basic policy of
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ours, This should be a good starting point
for all discussions between Pakistan and

ourselves,

And that is why, when Pakistan said,
“We will have a no-war pact”, we offered,
““We will have a treaty of friendship’’ going
beyond the no-war pact. So, there is no
cffort lacking on our part to normalise
relationship between India and Pakistan and
(ry to wean or win over. I would not say
“wean” but “win’’ over Pakistan to a
friendly attitude towards India. This is our
great desire. But even as a person who has
all good intentions a man who trusts God
has still to keep his powder dry. Even with
all good intentions when we find that therc
are lethal weapons accumulating on one side
when somebody is gethering gun powder on
the one side, it is very necessary for me to
take precautions against either intentional or
even unintentional explosion of this gun
powder. All that we are doing is carrying on
an operation of a fire engine. We are not
collecting gun powder for the purpose of
. entering into a conflict Therefore, I would
request the hon. Member and Members
who think like him to feel completely
satisfied that as far as India is concerned,
it is honestly, sincerely and genuinely
interested in having normal friendly relations
with Pakistan, At the same time while we
profess all these things, if we find the other
side is gathering equipment and other
weapons of destruction, then we cannot be
blind to it, We will have to make adequate
protection and precautions against it. What
do we find? All the equipments which theyare
getting are far far in excess of their defence
requirements, After Bangladesh was formed,
the defence requirement of Pakistan has gone
down. But we have figures which shows that
Pakistan has increased defence equipments to
more than what they had before the
separation of Bangladesh. Therefore. when
one conntry goes on acquiring equipments
and armaments far in excess of its defence
requirements, then, we will have to make
adequate preparations on our side also.

Second point which the hon. Member
raised is about using the Sparrow missiles,
We have seen the reports about it and we
have also looked into this matter, We do
not think that sparrow missiles could be
fitted into F-16. They are a different class
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and the Government are not unduly
excercised over such newspaper reports. The
excuse which the Pakistan Government gives
that-it has to protect against the situation in
Afganisthan does not bear Scrutiny because
if the equipments machinery and weaponry
are intended to be used against a situation
arising in Afganisthan, Harpoons will have
no value. Harpoons are sea skimming
missiles. Nor do the submarines have any
value. You cannot use submarines against
Afganisthan. Therefore, why do they geta
gearing class destroyer which cannot be used?
Therefore, the explanation does not stand

scrutiny.

We have taken all the measures which I
have said to protect our interests and I am
sure, we will be able to defend ourselves.

o) g0 Traw  (ASHILT) @ IqrERE
Y, 1971 #1 &L & T arfwedE A
AQT T&T TITZ F AT FAFI AT & IHH
AT 500 Sfaaa & A fus #1 3fg
A1 g 1T JAAFT G7FIT FT g Wiae
T BHIY 3T & HIY FAT FIAT & |
T graar £ 5 fegeaE ¥ a7 aw
TqTAT FIHIL, ANT GIFIX @A, q8
FWT IFEH FTIEE FT AT | gafag
IaFr avax sifaw @8 fFoggr gz
searfacy qa1 g1 ST gAr) {iare g7
FIL AT 1

oTr gATE AE fAT AW ww F e
gAY ggt AT & | ®H A EWAT ATFITAT
T AYAT gW HEX & 2| 9Ed gq ad
1% &1 AT Qeifews sqw wfe &, g9y
T ATTIAIT & | gH & 1 LT T &
faru geagre 31T FIET AT a8 W geyan
¢ fF dga gfaa & @1 warar 2
qagd A Z1aT | a9y & qIFEq g gArd
SAAT FY UFAT, 3 FT FWAT AFed AL
I FY FHeq wirg AT T iAW g oArd
gfefeafaai &1 2a@a gu Y o @A
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FEaTd § gl #, I9F L UAT F94@T &
fe et ggaw o mfwea & o @
qrfeeqr 7 92 Qv A9F BT 4FT3
F< fag & | fag aF1T aR0%Fr 1T T0H
FAT § IAGT 2 f47 & qT G ¢ 99
gHET AFAT T T1fgw | § @ FA S
¥ sar aign 5 s fasgoaa o g,
% ggar fema a7 #a1 qifseam &
o7 ¥ 2 | gfs wifeeam Fqg g A
afeq dgeaw a1 @ F W@ F 94 A,
s fao fecqiafes @ ac s fema
fria2ag & | W ;|1 FIF ITA A

WE |

qraaY, 99 gregqe famgen &1 fas
faar mar  qEart 7 gar 2 & gega
faarzeq &Y awg ¥ Freew vfegs o
foaa fewa @y 2, =i ar ga3 &1
TR §, 99 ITOF dTg & @l
qITET AT 2 | K AT wAT ST F ArAAl
Irgar g f& ud@r fafy 5 gAw™
gireee ufemrs &) <&r #1 g1 sugEdn Fi
AT @ 2 ) gEard) F ga¥ 847 & & d
% eaTeaE AV qifEwam F usgreag i
Fradig g% & | 998 I ag faar & f&
HATTIIEE FEHIX § F IH IFITF 2013
HTE AT A AR AZP 9T EZH SFIX &
gars sgril &1 w@q faaw fau aga
A A FI AT AT IS AT AZ2IZH
§ AT FT GFA § | IF d5ig § AT
TET 91T 9, FIAIL, gsra gheamnr ¥
fran gat  @ffs @ea & 97 Fa%
fau @awr Scgea g1 F1 41T FEN T8 5 |
7 g1 feafs & 7 afs o feafq & at
ST AFTIEE FIAL T AT FT AT
qiffea gare #®E FAA ST @&,
TIHT AT FE & AT A19 F47T ATEAT
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FLWE 7 9P fav a1 waq IIF o
=37

R @ -

SqTeAey HEIRd, qrfFEa &7 @
¥ arq F% G T g #1T qFET,
nifEEE AT =, gEifE dA
T A9 §§99 GARA &1 A4 99 @Y E,
79 feat & g7 #19) gz aF Wi W T3
o, afFT e qray et v g @A @
& e & Fad g2 2, zaF A
T /I 91 81 | qIfFETia 1 avE e
AQAT F10 ey A 2, Afes 7o
a¥% W FI% TwAT 7 @, 39 fagg
& qradtaqeAt AgrEa § spgETaT qEAr |

qgd 929 QI H gg @9 Y 4
fe oiffem &t @argv zga wsi
farzq sgz-3z 2, afwa ST & drar gz,
ST Fu-Z-5¢ A& ¢ foaar giar =ifeo
a7 | FgT g ma< qeq g, A fawg o
aA1T FT FAT FI 7 (AT TIIXFE FI
T AT § oRFAZA AFT g 1 g
T 9 Q1 QAVHIGET &1 98+ &1 qI9
39 H FF 41T T3 2 | I CATHITZG &I
3Zdq & fqu o117 #q1 Fq9 TIT W E
AT FF aF AT FAHT & qEE q4r
SEAAIST F IATIE FEIT IIAH g 7
zAR fax W 9@a 9 /i F A, 399
gra & WY SgAT WFATHT a1 A1fET FET
qIEAT | gt & giaw geqT & fA3ww 7
ag sa17 faar a1 fe gfaqre @des &
fau gw fest ot #rmr aF 91 993
12 ARAFT &1 AL2[ G714 FT gI19T &)
R 7 ST 9F | FASATIT AT ATSTUG FT
FHNNHT I T AU F44 &1 A1d @
TFY 8 | HEHT KT 1T A197 G & FG
g ) feoa-mifaar & WY I gwIT &
feafe &1 & swar & aifeeaw 7 &g
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qo-F7 A1 far g1 Wl ag F@ gd
TEH TG AT AT JA-AT A B
=7 qT Y faaie £ | ag gard) Wi E,
18 Ay = faga i gw F§ ar 7w,
arfe =t & femm & v arfesar &0
Gar qar g Jar § 5 gzt qu-aw T 8
T, 57 9T 7 AFT & qF |

SHRI R VENKATARAMAN : Shri
Rawat is a very well-informed Member. He
knows lot of things about our Defence. I
.would like to correct his first statement. He
said that the balance of power has shifted
in favour of Pakistan. I hope I am right.
This is exactly what you have said. Well, 1
want to state it categorically that at this
moment—at the time, it always refers to the
time when he makes a statement—the edge
is still with us,

MR. DEPUTY-SPEAKER : He wanted
a categorical reply from you. That is why he

put it that way.
d

SHRI R. VENKATARAMAN : But, at
the same time, I would take the House into
Confidence and =ay that if they get all the
things the newspapers report that they are
getting, in the Army, in the Navy, in the Air
Force, in electronic warfare and so on, every
one. of thesc things, then there will be
a serious disturbance in the balance
and that is why we are also making
adequate preparations to meet the
possible challeng=. We are acquiring such
of those modern sophisticated equipment as
are necessary for wus. So, you have to
compare from point to point. You cannot
say what will be the position after Pakistan
gets all these things and compare with my
present position. The present position is, as
I said, we have an edge over Pakistan.

In future, after five years hence or three .

years hence, when they get a particular set
of equipment, we are also getting other
equipment to match it and it will have to be
compared at that level and it will be the
endeavour to always be ahead in view of the
very heavy responsibilities that we have, The
responsibilities of India are manifold,
different, higher in case of India =and,
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therefore, taking into account this resoonsi-
bility, we will always try to keen ahead.

The second point which the Hon.
Member has raised is  that the Gulf
countries are tryjng to help Pakistan. This is
what we hear from time to time. We have
also dip.omatic - relations with other
countries.

And we do not see why some of the
countries should be hostile to us. We have
very friendly relations with them, Therefore,
our diplomatic relationship continues with
the Gulf countries and we have nothing to
apprehend now from that side.

Then the hon. Member mentioned about
Harpoon missile I can only say this much
that we have some answer for the Harpoon
missile. I cannot say anything more than
that. We have taken nore of the threat and
we have an answer for the Harpoon
missible.

The hon. Member ihen referred to the
air bases built by China and Pakistan in
the Pakistan-occupied Kashmir area, namely,
in Gilgit and Skardu. In both these places,
they are building. Government have taken
note of it and we are strengthening our
defences in Leh, Ladakh, which will take
care of the situation arising in that area.

We have a very satisfactory communi-
cation system now, But in the communi-
cations area the rate of obslescence is very
high. In fact, more and more sophisticated
thirgs are coming up every day and we are
trying to kezp abreast of them. At the
moment our communication system is farily
satisfactory. But we are concentrating our
attention on the communication system is
because we want to catch up with the latest
technology in the world.

The hon. Member asked about the
transport aircraft. I have already mentioned
in the House that we are replacing the
packet aircraft and we are going in for AN- .
32 and IL-76 aircraft. AN31 will be
delivered in the course of this year and it
wil] be continuing thereafter.
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So far as bases are coneerned, Govern-
ments concerned have denied having given
bases and we are accepting them at their
face value. But at the same time, as Oliver
Cromwell said, ‘Trust in God and keep your
powder dry’, we will keep our powder dry.

The last point which he raised was about
nuclear bomb. 1 have only to say that we
stand by our present policy with regard to
nuclear weapons, that is, our present policy
is against any nuclear weapons for our
country.

13.44 hrs

STATEMENT RE FIRE IN TIS HAZARI]
TELEPHONE EXCHANGE IN DELHI
ON MARCH 2, 1984.

The Minister of State in the Ministry of
Communication (Shri V.N. Gadgil) : A fire
broke out in Tis Hazari Exchange and was
discovered at about 7.45 P.M on the 2nd
March, 1984, It appears to have originated
in a Store Room adjacent to the Battery
Room of the new Tis-Hazari exchange
building. The fire brigade was immediately
called and the fire was controlled in about
1-1/2 hours. Therc was no injury to any
person on duty in the Exchange. The main
H T. Power was switched off immediately on
discovery of the fire. Subsequently, the
rectifiers and the batteries feeding the three
exchanges were disconnected to avoid short
circuit and further damage. This was do:ne
by sending two of our employees with gas
masks who entered the smoke filled power
room on first floor to do this job at great
personal risk. The three exchanges 22, 23
and 25 feeding about 27,000 subscribers
were switched off. The heat of the fire in the
Store Room affected the battery cables of
the SPC Exchange, which is under instal-
lation. Other batieries were immediately got
disconnected by cutting the cables and
disconnecting the links to prevent short
circuit and permanent damage. Two tele-
phone connections were given to the Lt.
Governor the same night from Idgah
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Exchange. On the morning of 3-3-84 one
connection to the Chief Secretary and one to
the Home Secretary of Delhi Administration
were also given from Idgah Exchange.

2. The smoke and darkness in the
building made it impossible to start the
restoration operation the same night. These
were earnestly started on the morning of
3-3-84. The rectifiers and the leads were
individually tested for insulation, and it was
found that these have not suffered any
serious damage. As mentioned above, the
battery leads were already isolated and with
the help of power obtained from the engine
alternator, each rectifier was switched on in
turn  without load and tested. With the
help of the engine alternator, 23" Exchange
was restored to normalcy at 12-45 P.M.
DESU was asked to switch on the power to
enable us to restore the service to other
Exchanges also. The power was restored at
2.15 P.M. Thereafter, all the three Exchanges
were energised with telephone service
restored to VIP Nos, After observing oper-
ation for a few minutes the telephone service
in all the three exchangces was restored to
complete normalcy at 3 P.M.

3. In the Battery Room the busbars
were cleaned of soot and other dirt. There is
no damage to the batteries which are stand-
by source of power supply in case of mains
failure. These were put in circuit after
proper tests at 6P M. on 4 3.84, Some
damage appears to have taken place due to
the heat to the battery which was installed
for SPC Fetex Exchange, which is still under
installation. A detailed exammination of this
battery is under way, and apprepriate action
will be taken on the basis of the assessment.

4. The cause of fire is being 1avestigated.
Prompt and effective action by fire brigade
and the co-operation from Declhi Police and
DESU made it possible to contrel the fire
expeditiously and enabled us to restore the
service within 20 hours. Appropriate action
on country-wide basis is being taken to
prevent such occurerices.



